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CRI M NAL APPEAL NQ(s). 1591 OF 2007

KASHI NATH MONDAL Appel I ant (s)
VERSUS

STATE OF WEST BENGAL Respondent ( s)

(Wth office report )

Date: 11/07/2012 This Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE SURI NDER SI NGH NI JJAR
HON BLE MRS. JUSTI CE RANJANA PRAKASH DESAI

For Appellant(s)
M. Ansar Ahmad Chaudhary, Adv.

For Respondent (s)
M. Abhijit Sen Gupta, Adv.
Ms. Anusya, Adv.
Ms. Sampa Sengupt a, Adv.
M. Faizal .M, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Not t oday.

(Sukhbir Paul Kaur) (I'ndu Bal a Kapur)
Court Master Court Master



